
 Mr,  Deputy-Speaker:  The  result  of
 the  Division  is:  Ayes:  31,  Noes:  ‘70.
 The  motion  is  not  carried  by  a  majo-

 membership  of  the
 House  and  by  a  majority  of  not  less
 than  two-thirds  of  the  Members  pre-
 sent

 The  motion  wa,  negatived.
 Mr.  Nath  Pai.

 35.584  brs.
 REPRESENTATION  OF  THE  PEOPLE

 (AMENDMENT)*  BILL
 (Amendment  of  Si  ty  and  5)
 Shri  Nath  Pal  (Rajapur):  I  beg  to

 move  for  leave  to  introduce  q  Bill  fur-
 ther  to  ameng  the  Representation  of
 the  People  Act,  1951,

 हे  Mr,  Deputy-Speaker:  The  question

 “That  leave  be  granted  to  intro-
 duce  #  Bilj  further  to  amend  the
 Representation  of  the  People  Act,
 1961."

 The  motion  was  adopted.
 Bhri  Nath  Pai:  I  introduce  the  Bill.

 5.59  bre.
 CONSTITUTION  (AMENDMENT)

 BILL
 (Amendment  of  Articles  37,  45,  etc.)

 JVAISTHA  5,  880  (SAKA)  (Amdt.)  Bill  १7952

 Article  703)  of  the  Constitution.
 Shri  Madhu  Limaye  has  given  a  notice
 to  move  for  circulation  of  the  Bill
 for  eliciting  opinion  thereon.  He  may
 NOw  Move  that  motion.

 थी भधु  लिखने  (मुंगेर)  :  भ्रस्यक्ष
 महोदय,  इस  के  बारे  में  मैं  आपसे  विनती
 करना  चाहता  हूं।  धाप  संविधान  की  धारा
 447  की  देखिये,  जिसके  तीसरे  हिस्से

 के  झन्तगंत  राष्ट्रपति  जी  ने  इजाजत  देने
 से  इन्कार  किया  हैं।  यह  धारा  इस  प्रकार
 z:

 be  passed  by  either  House  of
 Parliament  unless  the  President
 hag  recommended  to  that  House
 the  consideration  of  the  Bill”,

 इस  का  साफ़  मतलब  2  कि  इस  विधेयक
 को  पारित  किया  जाय,  पास  किया  आय:
 पह  प्रस्ताव यह  सदन  मन्जूर  नहीं  कर  सकता
 है.  जय  तक  कि  राष्ट्रपति  जी  ने  इस  पर
 विचार  करने की  अनुमति  नहीं दी  है  ।

 I€  bre.
 wa  जो  प्रस्ताव  मैं  रखना  चाहता हूं

 व  विधेयक  पर  विचार  किया  जाय--मह
 रख  रहा हूं  ।  यह  नहीं  कि  इस  को  पारित
 किया  जाय  ,  इस  घारा  के  प्रनुसार  मैं  मानता
 हैं  कि  पारित  करने  का  प्रभाव  मैं  नहीं
 रख  सकता,  लेकिन इस  बकता  मैं  पारित
 करने  का  प्रस्ताव  नहीं  रख  रहा हूं  1  इस  लिये

 |  इस  में  कोई  सं  मानिक  बाजा  नहीं  दीखती
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